
NATIONAL COMPAI{Y LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.P No. 547l(MAH)/2017

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI,AS ENAPATHY
MEMBER {T)

A'TTENDENCE CUM ORDER SHEBI OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAw TRIBUNAI ON 21.08.2017

NAME oFTHE PARTIES: M/s. Intermarket India Pvt. Ltd

SECTION OF THE COMPANIES ACT: 441 of the Companies Act, 2013.

S. No NAME DESIGNATION SIGNATURE

CORAM: Present:

L Vi.q ll'rurJ$'l .{:f"".h'}l l.

ORDER

CP No.547 441lNCLTA,IB/MAH/2017

At request of the Petitioner side, list this matter on 3.1.201g.

Sd t-L sd/-
B. S. V. PRAKASH KUN4AR
Member (Judicial)

V. NALLASENAPATI{Y
Member(Technical)


